
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK   

Institution of Applications for issue of Certified 

Copies.   

Report on :06-04-2022 
 

Date : 06.04.2022  

S

L

. 

N

o

. 

C.A.

No. 

Date 

of 

Appli

catio

n 

Case 

No. 

Name of 

the 

Applica

nt 

C.C 

Typ

e 

Judg

e / 

Cour

t 

Name 

C.C 

Applied For 

Oth

er 

Doc

ume

nt 

Deal

ing  

Sect

ion 

Se

at 

1 

2043

8/20

22 

06.04

.2022 

CRLMC

-

890/2

022 

P. K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-) 

2 

2043

9/20

22 

06.04

.2022 

CRLMC

-

890/2

022 

P. K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-) 

3 

2044

0/20

22 

06.04

.2022 

CRLMC

-

890/2

022 

P. K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-) 

4 

2044

1/20

22 

06.04

.2022 

WP(C)

-

4682/

2022 

MADHABAN

ANDA 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-) 

5 

2044

2/20

22 

06.04

.2022 

WP(C)

-

7842/

2022 

R. C. 

ROUT 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-) 

6 

2044

3/20

22 

06.04

.2022 

WP(C)

-

7826/

2022 

L.D. 

SAHOO-A 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-) 

7 

2044

4/20

22 

06.04

.2022 

WP(C)

-

7826/

2022 

TAPAN 

SWAIN 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-) 



8 

2044

5/20

22 

06.04

.2022 

WP(C)

-

5292/

2022 

MADHABAN

ANDA 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-) 

9 

2044

6/20

22 

06.04

.2022 

WP(C)

-

5435/

2022 

P. K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-) 

1

0 

2044

7/20

22 

06.04

.2022 

WP(C)

-

5322/

2022 

BIJAY 

KUMAR 

DALEI 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-) 

1

1 

2044

8/20

22 

06.04

.2022 

WP(C)

-

5517/

2022 

M. R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

32

) 

1

2 

2044

9/20

22 

06.04

.2022 

WP(C)

-

7663/

2022 

RABI 

SAMAL 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

32

) 

1

3 

2045

0/20

22 

06.04

.2022 

WP(C)

-

4446/

2022 

TRILOCHA

N BAG 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

32

) 

1

4 

2045

1/20

22 

06.04

.2022 

WP(C)

-

4419/

2022 

P. K. 

PATTNAIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

32

) 

1

5 

2045

2/20

22 

06.04

.2022 

WP(C)

-

4110/

2022 

M. R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

32

) 

1

6 

2045

3/20

22 

06.04

.2022 

WP(C)

-

7763/

A. K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2022-04-04 
  

(S

ea

t 



2022 2 

OLD 

No

-

32

) 

1

7 

2045

4/20

22 

06.04

.2022 

WP(C)

-

7440/

2022 

M. R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

32

) 

1

8 

2045

5/20

22 

06.04

.2022 

WP(C)

-

5173/

2022 

P. K. 

BARIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

2) 

1

9 

2045

6/20

22 

06.04

.2022 

WP(C)

-

11147

/2020 

GOUTAM 

TRIPATHY 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

2

0 

2045

7/20

22 

06.04

.2022 

WP(C)

-

6531/

2022 

P. N. 

NAYAK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

2

1 

2045

8/20

22 

06.04

.2022 

WP(C)

-

27120

/2017 

B.K. DAS 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

2

2 

2045

9/20

22 

06.04

.2022 

WP(C)

-

7019/

2022 

M. R. 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

2

3 

2046

0/20

22 

06.04

.2022 

WP(C)

-

7693/

2022 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

2

4 

2046

1/20

22 

06.04

.2022 

WP(C)

-

24371

/2017 

K. N. 

SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 



2

5 

2046

2/20

22 

06.04

.2022 

WP(C)

-

7296/

2022 

R.K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

2

6 

2046

3/20

22 

06.04

.2022 

WP(C)

-

24371

/2017 

SIBA 

PRASAD 

SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

2

7 

2046

4/20

22 

06.04

.2022 

WP(C)

-

7549/

2022 

M.D. 

BISWAL 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

2

8 

2046

5/20

22 

06.04

.2022 

WP(C)

-

3813/

2016 

BIJAY 

KUMAR 

DAS 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

2

9 

2046

6/20

22 

06.04

.2022 

WP(C)

-

2790/

2013 

M/S.SADA

Y 

L.PATNAI

K 

C.O

. 

IN 

CHAM

BERS 

Order Dtd. 5000-01-01 
  

(S

ea

t 

No

-

2) 

3

0 

2046

7/20

22 

06.04

.2022 

WP(C)

-

7295/

2022 

R.K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

3

1 

2046

8/20

22 

06.04

.2022 

WP(C)

-

8275/

2014 

A.K. 

JENA 

C.O

. 

COUR

T 

NO. 

16 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

3

2 

2046

9/20

22 

06.04

.2022 

WP(C)

-

10829

/2014 

TAPAN 

SWAIN 

C.O

. 

COUR

T 

NO. 

16 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

3

3 

2047

0/20

22 

06.04

.2022 

WP(C)

-

20819

/2016 

DILLIP 

SAMAL 

C.O

. 

COUR

T 

NO. 

16 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-



2) 

3

4 

2047

1/20

22 

06.04

.2022 

WP(C)

-

5909/

2017 

R.K. 

MOHABHOI 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2022-04-05 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

11

6) 

3

5 

2047

3/20

22 

06.04

.2022 

CRLRE

V-

60/20

22 

P.K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-

11

6) 

3

6 

2047

4/20

22 

06.04

.2022 

BLAPL

-

8600/

2021 

J.R. 

NAYAK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-

11

6) 

3

7 

2047

5/20

22 

06.04

.2022 

CRLA-

157/2

022 

P.K. 

DASH 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

11

6) 

3

8 

2047

6/20

22 

06.04

.2022 

CRLA-

583/2

021 

S.P. 

SAHOO 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-

11

6) 

3

9 

2047

7/20

22 

06.04

.2022 

CRLA-

220/2

022 

R.K. 

MOHAPATR

A 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-

11

6) 

4

0 

2047

8/20

22 

06.04

.2022 

WP(C)

-

8448/

2022 

L.D. 

SAHU 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-05 
 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45

) 

4

1 

2047

9/20

06.04

.2022 

WP(C)

-

S.K. 

SAHU 

C.O

. 

COUR

T 
Order Dtd. 2022-04-04 

 

WRIT 

BRAN

(S

ea



22 38324

/2021 

NO. 

3 

OLD 

CH-3 t 

No

-

11

) 

4

2 

2048

0/20

22 

06.04

.2022 

WP(C)

-

6156/

2022 

P.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

11

) 

4

3 

2048

1/20

22 

06.04

.2022 

CRLA-

156/2

022 

UNMESH 

CHANDRA 

JENA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-

11

) 

4

4 

2048

2/20

22 

06.04

.2022 

BLAPL

-

1404/

2022 

S.C. 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-

11

) 

4

5 

2048

3/20

22 

06.04

.2022 

BLAPL

-

742/2

021 

S.K. 

MOHAPATR

A 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-

11

) 

4

6 

2048

4/20

22 

06.04

.2022 

BLAPL

-

1477/

2022 

S.C. 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-

11

) 

4

7 

2048

5/20

22 

06.04

.2022 

MACA-

954/2

019 

DURGA 

CHARAN 

DEY 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

11

) 

4

8 

2048

6/20

22 

06.04

.2022 

MACA-

954/2

019 

S.K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

11



) 

4

9 

2048

7/20

22 

06.04

.2022 

MACA-

321/2

019 

B. 

MOAHANTY 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

11

) 

5

0 

2048

8/20

22 

06.04

.2022 

MACA-

321/2

019 

P.K. 

LENKA 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

11

) 

5

1 

2048

9/20

22 

06.04

.2022 

MACA-

549/2

019 

P.K. 

BARIK 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

11

) 

5

2 

2049

0/20

22 

06.04

.2022 

MACA-

281/2

019 

S.K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

11

) 

5

3 

2049

1/20

22 

06.04

.2022 

MACA-

281/2

019 

S. SWAIN 
C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

11

) 

5

4 

2049

2/20

22 

06.04

.2022 

MACA-

27/20

21 

S.K. 

SINGH 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

11

) 

5

5 

2049

3/20

22 

06.04

.2022 

FAO-

18/20

22 

S.K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-04 
 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

1) 

5

6 

2049

4/20

22 

06.04

.2022 

FAO-

142/2

021 

P.K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No



OLD -

1) 

5

7 

2049

5/20

22 

06.04

.2022 

FAO-

142/2

021 

S. SWAIN 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

1) 

5

8 

2049

6/20

22 

06.04

.2022 

FAO-

154/2

021 

S. SWAIN 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

1) 

5

9 

2049

7/20

22 

06.04

.2022 

FAO-

46/20

02 

B.K. 

LENKA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

1) 

6

0 

2049

8/20

22 

06.04

.2022 

FAO-

47/20

02 

B.K. 

LENKA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-04-04 
 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

2) 

6

1 

2049

9/20

22 

06.04

.2022 

MACA-

243/2

017 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-03-31 
  

(S

ea

t 

No

-

2) 

6

2 

2050

0/20

22 

06.04

.2022 

FAO-

48/20

02 

B.K. 

LENKA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

6

3 

2050

1/20

22 

06.04

.2022 

CRLMC

-

837/2

022 

SARAT 

DASH 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

6

4 

2050

2/20

22 

06.04

.2022 

FAO-

49/20

02 

B.K. 

LENKA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

6

5 

2050

3/20

22 

06.04

.2022 

CRLMC

-

503/2

R.K. 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2022-04-05 
  

(S

ea

t 



022 23 No

-

2) 

6

6 

2050

4/20

22 

06.04

.2022 

CRLMC

-

565/2

022 

S.K. 

SINGH 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-04 
  

(S

ea

t 

No

-

2) 

6

7 

2050

5/20

22 

06.04

.2022 

CRLMC

-

508/2

022 

J. R. 

NAYAK 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-

2) 

6

8 

2050

6/20

22 

06.04

.2022 

CRLMC

-

518/2

022 

HIMANSHU 

KUMAR 

BHOL 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2022-04-05 
  

(S

ea

t 

No

-

2) 

6

9 

2050

7/20

22 

06.04

.2022 

CRLMC

-

552/2

022 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

23 
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